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better functioning, but I should like to assure 
the hon. Member that this Committee has been 
giving reports on evaluation and assessment of 
the situation. As I said, it is always possible to 
improve the work of any committee or any 
individual and the hon. Member's suggestion 
that this question should be reviewed is a good 
one. As a matter of fact, we do review the 
working of these various agencies from time to 
time. 

MR. CHAIRMAN: Mr. Tyagi, next 
question. 

SHRI NIREN GHOSH: On a point of order. 
Who is the present occupant of this office?  
His name was not given. 

MR. CHAIRMAN: No, no. I have called the 
next question. 

 

 

Central/State projects inaugurated by the 
Prime  Minister  in Uttar  Pradesh 

*326.  SHRI O. P. TYAGI: 
SHRI MAN SINGH VARMA: SHRI J. 

P. YADAV: SHRI PITAMBER DAS: 

Will the Minister of PLANNING be 
pleased to state the names of the Centrally or 
State sponsored projects which were 
inaugurated or foundation stones of which 
were laid by the Prime Minister in Uttar 
Pradesh and in other States during the period 
from 1st October, 1973 to 20th February, 
1974 giving the dates of inauguration or the 
laying of foundation stones?] 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARIA): A statement is laid on the Table of 
the House indicating dates and names of 
projects inaugurated /foundation stones laid 
by the Prime Minister during the period from 
1st October, 1973 to 20th February, 1974, in 
Uttar Pradesh and other States. 
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SHRI   MOHAN   DHARIA:    The hon. 
Member has made several allegations. I would 
like to clarify to the House today that 
whatever inaugurations have been made or 
whatever foundation-stones have been laid by 
the hon. Prime Minister, they are the schemes 
either from the Centre or form the State 
Governments, and they have been approved 
by the State Governments or by the Central 
Government. There is no question that without 
any proper approval the foundation-stones 
have been laid or the other projects have been 
inaugurated. 
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SHRI MOHAN DHARIA: There was no 
question of laying the foundation-stones after 
the works were absolutely in progress. It is 
nothing but an election propaganda being  
made  by the hon    Member. 

SHRI PITAMBER DAS: I am very happy 
and I am thankful to the Prime Minister for the 
prompt and immediate response that our 
demand has received at her hands. Very much 
against her nature, she has done it; I am very 
grateful. Howerver, 1 would like to know 
about these 9 projects that have been 
intugurated and these 34 projects for which 
foundation-stones have been laid, whether it is 
not a fact that some of them have really not so 
far received the sanction of the proper 
authority or of the agency entitled to  give that 
sanction? 

SHRI D. P DHAR: This question has been 
clarified by my colleague. I would like to 
assure this hon. House that the projects which 
were either inaugurated or the projects for 
which the foundation-stones were laid find 
their due place either in the Central schemes 
or in the Plan schemes of the States. 

SHRI MONORANJAN ROY: On the eve of 
the 1972 elections, the Prime Minister assured 
that the Howrah-Amta railway will be 
restored. When can we expect that that 
assurance will be fulfilled and  inaugurated  by 
the Prime    Minister? 

MR. CHAIRMAN: This question does not 
arise; this question is about inauguration. Mr. 
Dhar, do you wish to say anything? 

SHRI D'. P. DHAR: The question) of the 
Howrah Bridge has been raised . . . 

SHRI MONORANJAN ROY: Not the 
Howrah Bridge, the Howrah-Amta Railway. 

SHRI D. P. DHAR: This is part of the 
Railway Plan and this is under consideration. 

SHRI C. D. PANDE: I am not inclined to 
take an uncharitable view of these foundation-
stones. The people of UP are really grateful to 
the Prime Minister for taking up so many big 
schemes some of which are of national 
importance for example, this Narora Atomic 
Plant which will create four lakhs of kw. of 
electricity, ect. . . . 

MR. CHAIRMAN: What is the question? 
SHRI C. D. PANDE: I am putting the 

question. 

Sir, we in the hills are particularly grateful to 
the Prime Minister for her joining the two 
approach lines. The question is if these 
schemes are speedily implemented it will give 
a face lift to the whole of Uttar Pradesh. But 
my worry is whether the Prime Minister will 
take personal interest that these schemes are 
implemented with the utmost speed so that the 
benefit may come as soon as possible. 

SHRIMATI INDIRA GANDHI: I can 
assure the hon'ble Member that I am taking 
personal interest, and it is because of the 
personal interest that I took, not just before the 
elections but for two years before, that we 
were able to have these foundation-stone 
laying ceremonies as well as the several 
inauguration functions which proved that 
several projects had also been completed. 

DR.  V. A.  SEYID MUHAMMAD:    Is 
the    Minister aware    that the    allegations 
without foundation are mainly responsible for 
destruction of the very foundation   of Mr.  O.  
P. Tyagi's party? (No reply). 

  Corporation    for    export    of   electronic 
goods 

•128.  SHRI LOKANATH MISRA:}; SHRI 
K.  C  PANDA: SHRI  SUNDER   
MANI  PATEL: SHRI 
DEBANANDA AMAT: 

Will the Minister of ELECTRONICS be 
pleased to state: 

(a) whether there is any proposal under 
Government's consideration to set up a 
separate Corporation for the import and export 
of electronic goods; 

(b) if so, the reasons  therefor;  and 

(c) the extent to which electronics industry 
in the country is likely to get a boost 
consequently? 

THE MINISTER OF ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K. C. 
PANT): (a) to (c) A statement is laid on the 
Table of the House. 

ITransferred from the 26th February, 1974. 
JThe question was actually asked on the 

floor of the House by Shri Lokanath 
Misra. 


